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b) whether the government will contemplate to solve this problem on priority basis; if so, the details thereof?

*2492. Sardar Lakhvir Sinsh M.L.A:- Wilt

*2393. Sardar

subsidy on rotavator for the us"-f pGntry has been di

- will the chief Minister be preased to state whether the government
iscontinued; if so, the reasons therefor alongwith thetime by which it is likely to be restarted?
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"-".:-WillthePubIicw-tqnaR)Ministerbepleasedtostate:.a) 
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*Y,llFerozepur road;
b) the time by which the said road is likely to be widened fbr public safery?

*2524..Shri N.K. Sh-qfqe..M.L:Ai 
d to state;a) the total number of bettefidries availing the benefit ,na", Atta-Dar scheme in Dera Bassi till March,2al7togetherwith the total number of such ben-eficiaries ut p". the state of 3 1 

,t December, 2019;b) the quantum of ration distributed to the beneficiarier'fro. April, 2017 to3lrr Decem bet, 20l9in Dera Bassiconstituency under the scheme referred to in ;;; iul uuou. 
"r"rg*iirt the quantum of ration yet to bedistributed; the details thereof be provided ?
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lllu.g*: of district Shaireec Bhagat sinerl uueu.;b) whether it is a fact rhat labourers have not b..i ilf;'rh"i ir pa1'ments since August, 20lg; if so, the reasonstherefbr ?

*2664. Sa :- will the Sports Minister be pleased to state whether there is any
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the country j: v"?r,?0r7, as unno*rld by i;;[i;Mffi;p;;ffi#;?"o_;,itsar: if,so, the time by which the said stadium is likely to be constructed?

rar uar r'annvu slngh' M'L'A:- will the,Health una rffie preased to state the proposedsteps taken/to be taken to curb the outbreak of Dengue i" ar'r"*ury constituency payal?
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*2407.1. $hri Pawan Kumar Tinu" M.L.A

2. Shri Baldev Sineh Khaira. M.i.A _[- Wiff the Social security Minister be pleased to state whether there
. snrr ratoev Singh Khaira. M.L.A J:
is any proposal under consideration of thon of the govemment to enhance amount of monthly pension from Rs. 750/-to Rs' 25a01- giving to old-aged, widows, handicapped and dependents; if not, the reasons therefor?
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c) whether it is also a fact that one has to wait for a month long period to book appointment for driving license,which caused inconvenience to the general public; if so, whe-thlr there is any proposal to increase the numberof daily appointments and conduct oldriving tests in this regards?
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Encroachments on State lands
*2457. Shri Darshan Lal" M.L.A:- Will the Revenue Minister be pleased to state:-

a) whether the government will clarifu about the ownership of the land of drains (choes) flowing in the State
regarding the ownership of said land as per the revenue records;

b) whether it is also afact that the said large part of the land has been occupied by encroachers; if so, the total
area ofsuch type ofencroached land;

c) the details of the steps taken/to be taken by the government to get evict such land from encroachers?
To provide facilitv of ventilator in Civil Hospital Jaeraon

*2498. Smt. Sarviit Kaur Manuke. M.L.A:- Will the Health and Family Welfare Minister be pleased to state
whether it is a fact that facility of ventilator is not available in Civil Hospital at Jagraon due to which the
people who met with road accidents and untoward incidents die; if so, the time by which facility of ventilator is
likely to be provided at Civil Hospital, Jagraon?

To repair the roads
*2721. Sardar Darshan Sinsh Brar. M.L.A:- Will the Public Works (B&R) Minister be pleased to state:-

a) whether the government would consider to repair the roads from Nanaksar Samadh Bhai to Moga and Bagha
Purana to Bhagta (Moga) on priority basis;

b) if reply to part (a) above be in the affirmative, the details thereof ?

Details of desiltation of ponds and proper drainage of sullase water of villases
*2726. Sardar Saneat Sineh Gilzian. M.L.A:- Will the Rural Development and Panchayats Minister be pleased to

state that the details of steps taken/ to be taken by the government for desiltation of ponds and proper drainage
of sullage water of villages of the State?

To hire a contractor
*2477. Shri Amit Vii. M.L.A:- Will the Transport Minister be pleased to state the time by which the contractor will

be hired for the existing bus stand and the commercial centre and the modern bus stand in Pathankot CiW?

To construct Trauma Center in Citv. Patran
*2687. Sardar Nirmal Sineh, M.L.A:- Will the Health & Family Welfare Minister be pleased to state the time by

which the proposal of the govemment to construct a Trauma Center in Patran city is likely to be materialized;
whether the govemment will give assurance to complete the said Trauma Center in current financial year?

Resarding mid-day meal workers in the schools of Puniab
*2404. Shri Aman Arora. M.L.A:- Will the Education Minister be pleased to state:-

a) number of mid-day meal workers in the schools of Punjab;
b) the per month salary or honorarium received by the same togetherwith the number of months in which the

same is given during in a year;
c) the duty hours of these mid-day meal workers;
d) total number of mid-day meal workers of Punjab togetherwith the total number of students of Punjab for which

they prepare food;
e) whether any accident policy is provided by the government for these mid-day meal workers;
0 whether there is any proposal under consideration of the government to enhance the salarylhonorarium of these

mid-day meal workers; if so, the time by which the same will be done?

To provide Tractors Trolleys to MGNREGA workers
*2744. Sardar Ramaniit Sineh Sikki. M.L.A:- Will the Rural Development and Panchayats Minister be pleased to

state whether the government will consider to provide tractors and trolleys to MGNREGA workers in villages
to throw mud or soil exkacted from ponds at required places; if so, the details thereofl

*2806. Shri Budh Ram, M.L.A:- Will r u,.,-
a) whether it is a fact that a university college located on village Bahadurpur to Daska road in Sub-Division

Budhlada has been started in the year 2017 which is at a distance of 2-ll2 Km from Bretta (Bus stand located
in this village) ;

b) whether there is any proposal under consideration of the government to provide any local bus service for
college-going girls from bus stand to college; if so, the time by which the said bus service would be started?

To repair the School Buildine of Villaee Mauiearh of Abohar
*2467. Sh. Arun Narans" M.L.A:- Will the Education Minister be pleased to state whether it is a fact that the

building of Government Senior Secondary School, village Maujgarh of Assembly Constituency Abohar has
been declared unsafe; if so, the alternative arrangements made by the government for sitting of the students
togetherwith the time by which the building of new school will be constructed?
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